BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
' AHMEDABAD BENCH
AHMEDABAD '

* C.P. (LB) No. 79/9/NCLT/AHM/2017

Coram: I - Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 22.08.2017

Name of the Company: - Keyur N Bhatt
Ps Accounting Services Pvt. Ltd.

Section of the Companies Act:  Section 9 of the Insolvency and Bankrugtcy '

S.NO. NAME (CAPITAL LETTERS) __DESIGNATION _ REPRESENTATION ___ SIGNATURE

1.

ORDER
None present for Operational c_reditor/ Applicant. None present 'for Respondent.

In spite of the direction dated 16.08.2017 applicant not served notice of date of
hearing on Respondent - _ .

Apphcatlon 1S dismissed for non-prosecution. No order as to costs. . ' '
BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

Dated this the 22nd day of August, 2017.




